NATIONAL PLYWOOD INDUSTRIES LIMITED
st of Creditors under clause (ca) of regulation 13(2) of IBBI (Insolvency Resolution Process for Corporate Persons) Regulations ,2016.

Category: List of secured financial creditors (other than financial creditors belonging to any class of creditors)Date of Commencement of CIRP: August 26, 2019; List of Creditors as on May04, 2022
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